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Calcutta), Tamil Nadu (Madras) and Kerala 
(Cochin). Development of the seventh ex-
pOrt processing zone in Andhra Pradesh 
(Vishakhapatnam) is under way. 

(d) The Facilltle~ being prov.ided in the 
Export Processing Zones by the Union 
Government Include inter-alia, basic infras-
tructural facilities such as developed land for 
contruction of factory buildings, built-up fac-
tories/sheds, roads, power and water sup-
plies, telecommunications, banking and past 
office facilities and Customs clearance facili-
ties within the zone premIses at no extra 
cost, in addition to the facilities of Single pOint 
approval duty free import of Capital Goods, 
raw matenal, consumables, spares. tooling 
or packing matenal etc. 

The facilities offered by the Siate Gov-
ernments include infrastructure development 
around the zone such as roads. water and 
power supplies, transport, hOUSing etc. The 
zones have been granted the status of Public 
Utility Services. Some of the states are also 
extending the facilities of Investment sub-
sidy and exemption from State Sales Tax 
etc. 

[English] 

Export commitments by Companies 

5956. CH. RAM PRAKASH: Will the 

Ministerof COMMERCE be pleased to state: 

(a) the procedure followed by Govern-
ment to ensure that exports do take place, as 
per commitment made by the companies 
~hile applying for foreign collaboration; 

(b) the names of companies who have 
failed in their export comm itments during the 
last three years; and 

(c) the action taken by Government 
against those companies? 

THE MINISTER OF ENERGY AND 
MINISTER OF CIVil AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) Export obligations 
are imposed by concerned administrative 
ministries at the time of approving the foreign 
collaboration wherever considered neces-
sary. The concerned companies have to 
execute a legal agreementlbond with the 
Government as a safeguard against non 
fulfilment of export obligation. The export 
performance of such units is monitored by 
the office of the Chief Controller of Imports 
and Exports and its Regional Offices. 

(b) and (c). A Statement is laid on the 
Table of the House listing the companies 
which have not met their export obligation 
and the steps taken against them dUring the 
calender years 1985, 1986 and 1987. 
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